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------------------------------------------------------------------------- 
Memo. No. HSPCB/FR/2021/6366-68     Dated: 23.02.2021 

To 

The Registrar General, 

National Green Tribunal, 

New Delhi. 

Sub:  Action Taken Report on behalf of Deputy Commissioner, Faridabad, 

Municipal Corporation, Faridabad and Haryana State Pollution Control 

Board in compliance of order dated 03.09.2020 

 In this connection, please find enclosed herewith the action taken report on 

behalf of Deputy Commissioner, Faridabad, Municipal Corporation, Faridabad and 

Haryana State Pollution Control Board in compliance of order dated 03.09.2020 in 

Original Application No. OA No.49/2020 in the matter of Tulinder Katoch & Anr. Versus 

State of Haryana & Ors.  

Submitted for your kind information and necessary action please. 

 

DA/as above 

 
Regional Officer 

Faridabad Region 

Endst. No. HSPCB/FR/2021/     Dated: 

 

 A copy of above is forwarded to the Legal Cell, Haryana State Pollution 

Control Board, Panchkula for information please. 

 
Regional Officer 

Faridabad Region 

Endst. No .HSPCB/FR/2021/     Dated: 

 

 A copy of above is forwarded to the Chairperson, Haryana State Pollution 

Control Board, Panchkula for information please. 

 
Regional Officer 

Faridabad Region 

HARYANA STATE POLLUTION CONTROL BOARD 
Faridabad Region, Opp. Hewo Appmt., Sector-16, Faridabad 
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